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1 2 3 4
50. Ongole to Kothapatnam 17.17
51.  Krishnapatnam port to NH-5 (New NH no. 16) 19.25

52. Port Connectivity Road from Guduru to Krishnapatnam Port 3320

53. Rayachoti-Chinnamandem-Gurramkonda-Kurabalakota 58

SuB-TOTAL 11219.89

Poor State of Highways in Madhya Pradesh

+4589. SHRI FAGGAN SINGH KULASTE: Will the Minister of ROAD
TRANSPORT AND HIGHWAYS be pleased to state:

(a) whether Government is aware of fact that National Highways in Madhya
Pradesh; especially NH No. 7 and NH No. 12A, are in a very poor shape;

(b) if so, whether any plan is being formulated for widening and repairing of
the said National Highways;

(c) if so, the details thereof; and
(d) if not, the reasons for not paying attention towards these Highways?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI JITIN PRASADA): (a) Responsibility for development and
maintenance of National Highways (NH) in the country lies with Ministry of Road
Transport and Highways. NHs in the country including NH-7 and NH-12A are
maintained to traffic worthy condition subject to availability of funds and inter-se
priority.

(b) to (d) The development of NHs is a continuous process. Depending on
the availability of funds and inter-se priority the prioritization of stretches are made
and executed.

Safety measures for East-West-Corridor

4590. SHRI BIRENDRA PRASAD BAISHYA: Will the Minister of ROAD
TRANSPORT AND HIGHWAYS be pleased to state :

(@) whether it is a fact that number of road accidents are mounting on
NH-37 and NH-31 that caused many persons killed and casualtics happened as these

National Highways is under construction for East-West Corridor;

(b) if so, the details thereof;

+Original notice of the question was received in Hindi.
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(¢) the details of number of such accidents that took place on NH-31 and
NH-37 along with total persons killed and damage occurred since the construction of
East West Corridor has been started on these NHs; and

(d) the details of steps taken for safety measures by the National Highways
Authority of India and physically obtained by the construction companies entrusted
for East-West Corridor to minimize such incidents at ongoing construction sites’?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI JITIN PRASADA): (a) and (b) No, Sir.

(¢) Ministry of Road Transport and Highways collects and compiles
information on road accidents from Police Department of State Governments/UT
Administrations in a 19-item format devised under the Asia Pacific Road Accident
Database (APRAD) project of the United Nations Economic and Social Commission
for the Asia and the Pacific (UNESCAP) region on an annual basis. In this format,
NH wise data are not compiled by this Ministry.

(d) Adequate safety measures such as signboards/caution board and crash
barrier has been provided at the required locations.

Safer roads for pedestrains

4591. SHRI RAJKUMAR DHOOT: Will the Minister of ROAD TRANSPORT
AND HIGHWAYS be pleased to state:

(@) whether Government has put in place an action plan to make roads safe
for pedestrians in the country as majority of deaths in road accidents are those of
pedestrians; and

(b) if so, the details thercof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI TUSHAR BHAI CHAUDHARY): (a) and (b) Ministry of Road
Transport and Highways has taken the following steps to make roads safe for
pedestrians in the country:

(i) Emphasis is given in various aspects pertaining to enginecring measures
of road safety integrally during planning, development, maintenance and
operation stages (wherever applicable) in projects on National Highways
(NHs)/Expressways,

(i) Various measures are taken for implementation of NH projects primarily
under National Highways Development Project (NHDP) to enhance road



